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Cowstruction of Doadle-Additional
Storey in Civil Area of Cantonment

5260, SHR]I SURAJ BHAN:
Will the Minister of DEFENCE be
pleased to state:

(a) whether thcre are any general
instructions of the Defence Ministry
which  prohibit construction of
double/additional storey and cons-
tructions on the vacant land in the
Civil Area of the Cantonments;

(b) whether these  instructions
violate the provisions of the Canton-
ment Act, 1924 and are discrinu-
natory in nature; and

(¢) how and when Government
propose to remove this anomaly and
discrimination; if not, the rcasons
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V. PATIL): (a)
and (b). Government have  pres-
cribed restrictions on additions to the
existing .plinth area of buildings
situated on Defence lands which arc
held on resumable tenures. These
instructions are designed to protect
Government ownership of land and
are independent of the municipa)
bye-laws framed by the Cantonment
Boards under the Cantonments Act,
1924. These restrictions will not ap-
ply if the resumable tenures are con-
verted into freehold in civil areas
under the present policy. However,
all constructions in Cantonment areas
.. are subject to such building bye-laws
as may be framed by the Canton-
ment Boards under the relevant pro-
visions of the Cantonments Act,
1924,

(c) Does not arise.

Revision Pay Scales of Superintendent
and Assistants in Employees Provi-
dent Fund Organisation

5261, SHRI RASA BEHARI
BEHERA: Will the Minister of
LABOUR be pleased to state:

(a) whether it is a fact that the
Centra] Board of Trustees, Emplo-
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yees Provident Fund recommended
to the Governmetit of India, Minis-
try of Labour for the revision of Pay
Scales of the Post of Superintendent
and Assistants; and

(b) if so, action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRIMATI RAM DULARI SIN-
HA): (a) Yecs, Sir.

( b) The matter’is under conside-
rabipn of the Govermment,
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